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CENTRAL ADMINIS THAT Iva TRIBUNAL 

ALIALTABAD 

Original Application No. 1023 of 1992 

Tilak Dhari 

Versus 

Union of India and Ors 	

• 	

Respondents 

COMA : 

Hon. Mr. 43/4.3. Gorth, tvlember(o.) 

Hon . Mr. H.K. Sinha, Member (J ) 

( By Han. Mr. A.8. Gorth, Member (A ) ) 

Mr. Izaz Ahmed Khan appearing f or ticte—sattesel 

,(4  f•- 452:12t,. Sri Swarajya Prakash) Applicant's 

counsee) submits that the applicant has since 
s

been 
ha 

promoted and accordingly this application/became 

lnfructuous. HeL

▪ 

 produced before us the postcard o; 

(3  (/ the applicant which states that he has ‘?s-ttrn-Qper?cnmoted 

w .e .f . 13.1.93. In the application, the prayer vas 

f or his promotion to the post of Assistant Accounts 

Off icer 15rade 1B f or which he was already duly 
+02.- 

selected•in view of his promotion 1,vse .f . 13.1.93 and hies 

r• e Alerted by the applicant himself through the postcard 
s 

dated 26.4.93 1  tis application, b• ecome infructuoust 

ir• chte same is theref ore dismissed asp  become infructuous 

The postcard dated 26 .4 .93 may be taken on record. 

member (A Member(J) 

ilated: 3.5.93  

(Uv ) 


